HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Office of the Registrar General)

B

-ORDER

No, 424 of 2021/RG/NG

Bated:- 28-00-2021

In exercise of powers conferred under Rule 6 of the Jammu and
Kashmir High Court Staff (Conditions of Service} Rules, 1968 and in
continuation to the High Court Order No. 579 dated 24-10-2008,
maodified from: time to time, Hon’ble the Chief Justice has been pleased

to prescribe the following mode of appointment, minimum qualification

and experience reguired for filling up 03 newly created posts of

Assistant Registrar

No. 3501-JK{LD) of 2021 dated 01-06-2021:
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By order.
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with  Diploma -in
Compuiter

Application  or  BCA
recognized hy the

f

BAinkem
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(Jawad Rﬁ d)

Registrar General

No: 21228-11 of 2021/RG/NG  Dated 28-06:202
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1. Principal Secretary to Hon'hie the Chief Justice, High Court of 18K
2. Secretary to Hon'ble My, Justice

... for informiation of Mis Lordship.

3. Hegistrar Vigilance, High Court of I&K, Srinagar

Tr-
1]

\m/rflﬁt,n' Rutes, High Cotn L Wing, Srinaga

5 Legistrar Computers, High Court of J1&K, Srinagar

-,

5. Director J&K Judicial Academy, Srinagar

7. Registrar Judicial, High Court Wing, Jammu/Srinagar

8. Director Finance, High Court Main wing, Srinagar
farinfarmation.

9. CPC, e-Courls, High Court of JRK, Srinagar for uploading the same o the official website of the

High Court of JRK.

-

1), n-Charge, Librarian, High Court Wing, Jammu/Srinagar for keeping the récord of the same.

11, Qyeder lile.
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Registrar General
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